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Additional Tehsildar'sOffice, Pimpri Chinchwad, Tal. Haveli, Dist. Pune Pimpri Chinchwad New
Town Development Authority Old Building, F AreaOffice, Nigdi, Pune-44 No.

------------------------------------------------------------------------------------------------------------------------
---

Land/Kavi/69/2026 Dated 25/03/2026 .

Subject :- Action to be taken as per the directions given in OA NO

162/2023 of Hon’ble NGT, (WZ) , Pune.

Reference : - 1. Hon’ble NGT, (WZ) , Pune order dated 26/09/2025 in the

matter of OA NO 162/2023.

2. Hon. Sub-Divisional Officer Haveli's letter No.

Fauj/Kavi/178/2026 dated 18/02/2026.

In the matter of OA NO 162/2023 of the Hon’ble NGT, (WZ) , Pune, in

accordance with the order dated 26/09/2025, Hon. Sub-Divisional Officer Haveli has

written to this office under reference no. 2 above and has informed that a joint

committee of one member each fromthe Irrigation Department, Pune Collectorate,

Pune and Pimpri ChinchwadMunicipal Corporation has been constituted in the present

case and action has been taken as per the directions of Hon’ble NGT, (WZ) , Pune and a

report has been submitted. Accordingly, the following committee is being constituted in

the case.

Sr No Department Name and
Designation

Designation in the
Committee

1 District Collector's
Office Pune

Jairaj Deshmukh,
Additional Tehsildar
Pimpri Chinchwad

Member

2 Pimpri Chinchwad
Municipal
Corporation

A.S. Shri AjinkyaYele
, AreaOfficer, C
Ward Shri Sandeep
Vaidya, Deputy
Engineer, PCMC

Member
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3 Irrigation
Department

Shri R. B. Gavankar,
Assistant Engineer,
Shre. Khadakwasla
Canal, Sub-Division
No. 2 Swargate .

Member

Member the above Committee met on 01/04/2026 at 3.00 pmat the disputed

construction site on the banks of the Indrayani River at Villlage Chikhali and informed that

as per the directions of the Hon’ble NGT, (WZ) , Pune ,have the respondentsNo. 3 to 22

in the said claimconstructedwithin the blue/red boundary of the Indrayani River?

Whether the said construction is obstructing the flow of the Indrayani River or the drain

leading to the river and other relatedmatters, astatus report should be submitted after

conducting a joint survey.

Signature XXX
(Jairaj Deshmukh)
Additional Tehsildar
Pimpri Chinchwad
Tal. Haveli Dist. Pune 94

Sr.NoCopy : -1. Hon. Sub-Divisional Officer Haveli, Sub-Division Pune for information

2. Sent to all concernedmembers for further action.

3. Deputy Engineer, Unauthorized Construction Department, Pimpri ChinchwadMunicipal
Corporation No. 3 to 22will give their response during the joint inspection on 01/04/2026
Preliminary notice should be given through you regarding their presence at this place.

Signature XXX
(Jairaj Deshmukh)
Additional Tehsildar Pimpri
Chinchwad
Tal. Haveli Dist. Pune
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